Mo LT

MP-B78/ 2004 in OA=2374 /2003

31.05.2004

Present. &  8Sh. MK Bhardwaj, counsel for applicant.

Sh. Jai Raman, proxy for Sh. S.Rajappa,
counsel for respondents.

Mﬁ~8?8f2004 is disposed of in view of &n
order  passed by the respondents on 25.2.2004 complying
:ﬂth the directions. However, pay and allowances are
Yet to be paid to the applicant. We direct the

aforesaid pavment be made by the respondents within four

weeks Trom today.
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